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Appeal No. E/608 /2010 - EX[DB] WITH E/COD/99/2010-EX Date 11/11/2011
E/S/622/2010-EX

Assistant Registrar
C.ES.T.AT, New Delhi

To:
SHRI SUBHASH CHAN DRA,

BA/2D, PHASE-1, ASHOK VIHAR, NEW DELHI-1 10052
(PROP. OF APRA INTERNATIONAL)

SHRI SUBHASH CHANDRA, Appellant
Vs

C.C.E.DELHI1 MISC ORDER NO. 620/2011-EX Respondent

{ am directed to transmit herewith a certified copy of Final order No.920/ 2011 EX[DB} dated 04-1 1-11

passed by the Tribunal under Section 35-C(1)of Central Excises Act, 1944
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CUSTOMS EXCISE & SERVICE TAX APPELLATE TRIBUNAL

West Block No.2, R. K. Puram, New Delhi.
Court No. 1

Date of hearing/decision: 01.11.2011

Excise COD Application No. 99 of 2010, Excise Stay No. 622 of 2010 in
Excise Appeal No. 608 of 2010

Sh. Subhash Chandra Appellants
Vs.

CCE, Delhi Respondent

Appearance:

Rep. by Sh. J.M. Sharma, Advocate for the appellants.
Rep. by Sh. N. Pathak, DR for the respondent.

Coram: Hon’ble Sh. S.S. Kang, Vice President

Hon’ble Sh. Mathew John, Member (Technical)
Ml pxctinnie 420 ) 201 ~EX

F/naL ORDERNO. 9&»/)201) -£x
Per: S.S. Kang:

Ld. Counsel appeared on behalf of the appellant submitted that the
appellant expired on 4.9.2010 in view of this the appeal abates under Rule
22 of CEGAT (Procedure) Rules. The appeal is dismissed as such.

(S.S. Kang)
Vice President

Mathiew! John):
Member (Technical)




